
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH

cP(cAA)-1838(Mtsy2018

STIIiI B.S.V. PI'AKASH KUMAR
MEMBER O)

SI IIiI ITAVIKUMAR DURAISAMY
MEMBER (T)

ORDEIT SHEET OF THE IIEAI{ING OF MUMtsAI BT]NCH OI] 'IHE NAI'IONAL
CON,IPAN)' LAW'f]I.IBUNAL ON 23.08.2018

Nu\Mll OF'fHE I'AR'I lES: Intelenet Glob.rl Servicos Pvt. Ltd. & Anr.

SECTION: 230-232 of Cornpanies Act, 2013

At recluest of the Petitiorlct''s Counsel for n,ithdrarval of this I'etition, the same

is hereby dismissed as withdrah,ll.
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